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The eight States whii!h have de<:id-
ed to set lIP the Vigilance Commis-
.sions modelled on the Central one 
are working out details including the 
selection of persons suitable for ap-
pointment as Vigilance Commissioners. 
Punjab has initiated action on the pro-
posal and Bihar and West Bengal 
are still considering the matter. 
Madras and Uttar Pradesh have set up 
Vigilance Organisations differing in 
.some respects from tJhe Central one. 

Alleged Acquisition Of Property 11)' 
Deput)' FiDance MJDIster 

.136 J Sbri Hari VIsImu Kamath: 
"1. Shri GuJsban: 

Will the Minister of Home Affairs 
oe pleased to refer to the reply given 
:to Starred Question No. 1051 on the 
15th April, 1964, regarding alleged 
.acquisition Of property by the Deputy 
.Minister of Finance and state: 

(a) whether the Attorney-General 
.has given any advice to Government; 
;and 

(b) if so, whether any action is pro-
-posed to be taken by Government in 
:the matter? 

The Prime Minister, Millister of Ex-
terDal Affairs, Minister of Home 
.Affairs and MiDister of Atomic Euergy 
(Shri Naac1a): (a) Yes. 

(b) The matter is under considera-
-tion. 

Agreement with West German Firms 
for Chemicallndastry 

·1S7. Shri A. S. Saigal: Will the 
·Minister of Petroleum and Chemicals 
be pleased to state: 

(a) whether it is a fact that an 
;agreement entered into by the Hindu-
stan Organic Chemicals with a con-
sortium of West German Firms has 
·been terminated due to the changed 
requirements· of the Chemical Indus-
try in India; 

(b) it so, how far this will affect 
the production programme Of the 
Industry; 

(c) whether !!here are any projects 
·under construction and if so, which; 
;and 

(d) what action Government are 
taking in this direction? 

The Minister of Stat. in the Minis-
try Of Petroleum and Chemicals (Shrl 
AJagesan): (a) Yes, Sir. 

(b) This has. postponed the avail-
ability of primary intermediates and 
the industry will have to depend on 
imports of these till such time as 
indigenous production is established . 

(C) and (d). Revised programme 
ot production is under consideration. 

Border Disputes between States 

r Sbri P. R. Chakraverti: 
Sbrimati Savltri N"1PDl: 

I Shri Vishwa Nath Pande)': -138.1 Shri Rames1J.war TUltIa: 
Shri Bishanchaader Seth: 
Shri DIIaoD: 

L Shri KoUa Venkaiah: 

Will the Minister Of Home Affairs 
be pleased to state Ilhe progress 
achieved in Ilhe task of settlement of 
border disputes between Maharashtra 
and Mysore States? 

The Prime Minister, MInister of 
External Affairs, MiDisIier of Home 
Affairs and MiD1ster of Atomic Ener-
gy (Shri Nanda): The matter is 
under examination. 

Removal of Statues in Delhi 

r Shri Billhuti Mishra: 
I Shri Hecta: 

.139) 8hri Haka~ Chanll I KachhavaJ)'a: l Shri p. Veakatasa1J1Jaiah: 
Shri K. N. Tiwary: 

Will the Minister of Home Affairs 
be pleased to state: 

(a) whether it is a fact that Gov-
ernment have decided to remove all 
the Statues ot Britishers from tht' 
Capital; 

(b) if so, by what time; and 

(c) whether similar statues ill othc,t" 
cities of India will also be removed? 

The Deputy Minister in the Ministry 
of Home Aftairs (Shri I •. N. Misbra): 
(a) Yes, Sir. 




